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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE,
NORTH-EAST DISTRICT. KARKARDOOMA COURTS. DELHI

ORDER

in partial modification of this olllce earlier order no. 3227-8239/Power/Judl./N-E/ICKD/Delhi/2026 dated 13"‘
April. 2026 and in exercise of powers under Section 10 l3] of the Criminal Procedure Code. 1973. I hereby authorize the
following Additional Sessions Judges to dispose of bail/urgent applications pertaining to the Police Station/Investigating
Agencies of the North-East District. Karkardooma Courts. Delhi. as mentioned against their respective names w.e.f.
am“ August 2026 uu further orders :

Z W I l‘:I.inl:]udiciaI0l‘ficer la" Link Judicial OflieerName oi‘ the Judicial
Ollicer

Police Stations & Investigating Agencies
(North-East District)

I __

I. Sh. Praveen Singh.
AS}-03/NE

2.

l3.

4.

Ms Twinkle Wad]-iwn.
AS]-OZINE

Sh. Babru llhttn.
ASJ-04!NI3

Sh. Bnlwindcr Singh.
AS]-(FTC)

All the bail applications pertaining to Riots
of North-East District. KKD Coons. Delhi
Police Stations : Dnyelpur

Police Stations : Kurawul Nugur
Investigating Agencies : Cyber Police
Station & CAW Cell
Police Stations lJsnmnplil':KhajuriI
Kilns. Slinstri Park Sr. Sltastri Park Metro
Station
Police Stations: Sonia Vihar & Seelampnr
Investigating Agencies : Special Cell &
Speciul Task Force and IPRIEOW

Sh. Nipun Awasthi,
Spl. Judge. NDPSINE

Sh. Prttveen Singh.
AS]-UJINE

Ms Twinkle Wtidltwa.
ASJ -OZINE

Ms. Biibru Bhan,
AS!-04/NE

Sh. Balwintlcr Singh.
ASJ (FTC)

Sh. Nipun Awastlii.
I Spl Judge NDPS

' Sh. Prtiveen Singh.
AS!-03INE

Ms Twinkle Wadhwa.
ASJ-DZINE

i5. Sh. Nipun Awusthi.
Spl. Judge. NDPSINE

Police Stations : Bhajanpurn 8: Gokolpuri
Investigating Agencies : CB1. Crime

Sh. Bnlwindcr Singh.
ASJ-(FTC)

i Sh. Bubni Bhen.
- ASJ-04/NE

Branch

All the bail applications in which sessions court trial is pcndln; .~ be heard by the concerned court only and
applications shall be filed directly to the concerned court. All the corn n n such applications shall be done by
the court concerned. .

_ .‘ S . . _I]

Principal District 8: Sessions Judge.
North-East District.

52 (Y) 62 Q Lf Karltartlooma Courts. Delhi.

/Power/Judl./N-E/KKDID un/202 = ll l '= 1 i _;No. _________ e 6 Dated
Copy fo_t-you-tied for information Im_d_11c_:cesser9' notion to :-

oo-igngi-|>o:t~:»-

~

¢

The Registrar General. I-lorfble High Court of Delhi. New Delhi.
The Principal District 8: Sessions Judge (I-lQs). Tis Ha:/.ari Courts. Delhi.
All the Judicial 0tl'icers concerned. North-East District. Karkardooma Courts. Delhi,
The Branch lncharge. Administration Branch. Bail/Filing Section North-East District. KKD Courts. Delhi
The Chief Public Prosecutor. North-East District. Karkardooma Courts. Delhi.
DCP. North-East District. Delhi
lncharge. Lock-up. Karkardooma Courts. Delhi.
The Secretary, Shahdara Bar Assn tion. Karkardooma. Delhi.

l0. For LAYERS.
ll. PS to the undersigned.

I».-Tc ti 7 nus 25$
-1%. .5,

_,9/the Website Committee.  um/Kmkmdooma Courts. Delhi.

I“ Tia Hi 'Qfl Principal District & Sessions Judge,
‘é§é‘_a__’__‘-5‘ r North-East District.

i ‘l‘ Karkardooma Courts. Delhi.
._ U

’ we-


